Il THE CERTRAL ADMINISTRATIVE TRIBUNAL: KYDERABAD BENCH:

HYLERABAD
C.A.N0.1201 of 1999, DATE CF ORDER:18-8-19S9,
BETWEEN:
M.Santhosh Rao. «essAFplicant
and

1. The General Manager, Heavy
Water Project, Manugur, Khammam District.

2. Chicf Afministrative of aAccounts Officer,
Heagvy Water Froject, Manugur,
Khammam District.

3. The Administrative Cfficer, Heavy
Water Prcject, Manugur, Khammam Oistrict.

.+ .Respondents

COUNSEL FOR THE APPLICANT :: Mr.G.Ravi Mohan
CCUNSEL FOR THE RESPCNDENTS : Mr.K.Narahari
THE HGN'BLE SRI R.RANGARAJAN. MEMBER{A)

THE HCN'BLE SRI B.S.JAI FPARAMESHWAR, MEMBER(J)

: ORDER :

CRAL ORDER (FER HCH'BLE SRI R.RANGARAJAN,MEMBER(A) )

Heard Mr.Narasimha Rao for Mr.G.Ravi Mchan, learned

b

Counsel for the Applicant and Mr.K.Warsgharil, learned

Standirg Counsel fcr the Respandents.
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2. The applicant submits that he will first
apprecach the respondents to appeoint him in yicw of
the Judgment in CA.No.731 of 1998, disposed of

on 15-10-1998. If he could not g=t any result

on the basis of the representation, he will approach

this Tribunal for the relief,Jhe is directed to do so.

3. The CA is disposed of as withdréwn. K¢ costs.
W) { R.RANGARAJAN )
MEMBER CL.) MEMBER (ACMN.)
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